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Cvil Appeal No.4008 of 2007 @
Petition(s) for Special Leave to Appeal (Civil) No(s).17141/2006

RAM NAYAK Appel I ant (s)
VERSUS

U. P. STATE SUGAR CORPORATI ON Respondent ( s)

Date: 31/08/2007 This matter was called on for judgnent today.

For Appellant(s) M. Bharat Sangal, Adv.

For Respondent(s) M. Rakesh Uttanthandra Upadhyay, Adv.

Leave granted.

Hon' bl e M. Justice Tarun Chatterjee pronounced the judgnent of the Bench
conmprising Hi s Lordship and Hon' ble M. Justice D. K Jain.

The appeal is disposed of, in ternms of the observations made in the signed

reportabl e judgnent.

(G V. Ranana) (Phool an Wati Arora)
Court Master Court Master
(Signed reportabl e judgnent is placed on the file)



